National Company Law Tribunal

Allahabad Bench

CP No. 8/ND/2009
ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 16.05.2018
NAME OF THE COMPANY: Pawan Tiwari Vs. M/s. Ganga Sheetagarh Pvt. Ltd & Ors

SECTION OF THE COMPANIES ACT/| & B CODE: 397/398
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CP NO. 8/ND/2009

Sh. Udai Chandani alongwith Sh. Tamradhwaj Sharma, Advocate for the
petitioner. The CA 36/2016 has been filed for seeking prayer that letters dated 1%
September 2007, Original Board Resolution dated 1% September 2007, Original
Share Transfer dated 9" October 2007 and Original Receipt dated 6" November
2007, filed vide diary No. 4452 dated 18™ September, 7013 are not available in the
case documents. In the present matter, Courts order dated 14.11.2017 was passed in
CP No. 8/ND/2009 with CA 36/2016 to the Registry to make scrutiny and
verification of all Original documents. Case records of the present case¢ Were
originally transferred from the Registry of erstwhile Principal Bench of the C.L.B or
the Principal Bench, NCLT, New Delhi. Further, direction was issued to Assistant
Registrar of this Bench to have correspondence with the erstwhile CLB Bench or the
Principal Bench NCLT, New Delhi and also with Central orensic Science
Laboratory (CFSL) for the purpose of tracing out such original documents. The
Designated Registrar of this Bench has written a letter to the Registrar of Principal
Bench New Delhi on 77" March, 2018 but till date no report is received from the
Registrar of Principal Bench, New Delhi. The Registry is further directed to remind
the Registrar of Principal Bench, New Delhi and CFSL in terms of the order dated
14" November, 2017 and prepare a report within 30 days.

[ist the matter on 4™ July 2018, for hearing.

Dated:16.05.2018
SAROJ RAJWARE, V.P. SINGH,
MEMBER (T) MEMBER (J)



